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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
(PRINCIPAL BENCH)

I.A No. 261/2024
in
Original Application No. 611/2024

THE MATTER OF:
BHARATIYA KISAN UNION (PURWA) VERSUS UNION OF INDIA & ORS.

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2 NATIONAL
MISSION FOR CLEAN GANGA (NMCG)

[, Anup Kumar Srivastava aged 57 years, working as Executive Director
(Technical) having office at the National Mission for Clean Ganga (NMCG), D/o
WR, RD & GR, Ministry of Jal Shakti do hereby solemnly affirm, and declare as
under:

1) That |, the deponent is well conversant with the facts and circumstances of the
present case on the basis of the information derived from the official records,
and competent to submit this affidavit on behalf of the answering Respondent
NMCG. That, NMCG is one of the authorities constituted under River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016 issued
under the provisions of the Environment (Protection) Act, 1986.

2) That, the Hon’ble NGT vide order dated 03.07.2024 has issued notice to the
respondents and sought reply in the instant matter. The issue raised in the
matter relates to the alleged construction of a Rail Bridge project between
Daraganj and Jhunsi which is stated to be on the floodplain in the river Ganga.
It has been alleged by the applicant that the project is being executed without
seeking permission of the NMCG as contemplated in Paragraph 42 of the
River Ganga (Rejuvenation, Protection and Management) Authorities Order,
2016 [ herein after referred to as Ganga Authority Order, 2016]. A copy said
order dated 03.07.2024 is annexed as Annexure-|

3) That, the applicant filed an application before the National Mission of Clean
Ganga (NMCG), on 04-04-2023, alleging that the Rail Vikas Nigam Limited
(RVNL) (Respondent no. 8 herein) and its associate company M/s ITD
Cementation Pvt (Respondent no. 9 herein), commenced construction of the
rail bridge project between Daraganj and Jhunsi without obtaining prior
approval or No Objection Certificate from NMCG. It was also alleged that the

construction activities are polluting the River Ganga by disposing ‘p\f";‘jth’ef?: P
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construction waste into flow of the river. The applicant had again sent an
application dated 29-08-2023 before the NMCG.

That the NMCG vide letter dated 01.05.2023 wrote to District Magistrate/
Chairman, District Ganga Committee, Member Secretary, Uttar Pradesh;
Pollution Control Board, and Divisional Rail Manager (DRM) Varanasi. A copy
of letter is annexed as Annexure-ll. That, NMCG issued a reminder vide letter
dated 08.06.2023 to the Member Secretary, Uttar Pradesh; Pollution Control
Board, and Divisional Rail Manager (DRM) Varanasi and sought report/
explanation. A copy of Reminder letter is annexed as Annexure-lil

That Uttar Pradesh Pollution Control Board (respondent no. 7 herein)
conducted a field inquiry on 30.05.2023 and submitted their report on
12.06.2023. It was noted that the Respondent no. 9 herein does not have a
valid consent NOC, letter for operating the concrete batching plant. A copy of
said is annexed as Annexure-IV

That the State Mission Clean Ganga (respondent no. 4 herein) vide letter
dated 26.06.2024 requested the Divisional Railway Manager, Prayagraj to
submit the factual comprehensive ground report on the issue raised by the
applicant and further to ensure that in case if the waste generated during
construction activity including Construction and Demolition Waste is lying/
dumped along the bank of river and in the river bed, it is immediately cleared
and safely disposed of scientifically. A copy of letter is annexed as Annexure-
\"

That on 06.11.2023, the Respondent no. 2 (NMCG) wrote to the District
Magistrate (Respondent no. 6 herein), to halt the on-going construction of the
rail bridge project and obtain Approval/ No objection certificate from the

:,_.___Answering Respondent no. 2, NMCG before further proceeding with the
/ f‘CQnstruction of the said rail bridge project. They also ensured that Respondent

'n_o:.\;9 operates the concrete batching plant only after obtaining a valid NOC/

COntsent from the Uttar Pradesh Pollution Control Board. A copy of said letter
is .ajhnexed as Annexure-VI

bThat in reply to letter dated 06.11.2023, Respondent No. 9 submitted an

application dated 17.11.2023. before the respondent no. 2, NMCG stating that
no objection letter was received from Respondent no. 7 for the period of
31.03.2024. A copy of said letter is annexed as Annexure-VII

That on 04-01-2024, respondent no. 2, NMCG further directed respondent no.
6 & 7 to conduct a substantial inquiry with reference to the implementation of
the provisions of The Water (Prevention and Control of Pollution) Act & The

5

L
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Air (Prevention and Control of Pollution) Act; A copy of said letter is annexed
as Annexure-VIIl

10) That the General Manager of Rail Vikas Nigam Ltd. submitted an application
for seeking prior permission regarding the Daraganj Rebuilding Project
(Bridge No. 111) on the Ganga River under paragraph 42 of the River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016 vide
Letter No. RVNL/BSB/G/111/Corr/32/782 dated 01/03/2024. A copy of the
said letter is annexed as Annexure- IX

11) That NMCG created a Cell having members from NMCG, Central Water
Commission (CWC), Central Pollution Control Board (CPCB), SMCG/SPMG
of concerned State and one Legal Expert of the NMCG to consider the
proposals attracting paragragh 6, 42 of the Authorities Order and make
recommendations for the grant of approval or otherwise by the competent
authorities. A copy of the OM dated 07.12.2023 is placed at Annexure- X

12) That said the application was duly considered by the NMCG in a meeting held
on 30/04/2024 considered the proposals whether the provisions of Paragraph
6, 42 of Authority Order, 2016 for grant of Approval or otherwise by the
competent Authorities. and observed that the construction of the bridge is
already completed and as such it does not fall under the prior- approval clause
mentioned under paragraph 42 of the Authority order, 2016.

13) That without prejudice to its rights and contention, the answering respondent
submit that in the meeting dated 30/04/2024 it was conveyed to the project
proponent that the proposal could be considered under Paragraph 6 (3) of the
Authority’s Order, 2016 which provides that:

“No person shall construct any structure, whether permanent or temporary for
residential or commercial or industrial or any other purposes in the River
Ganga, Bank of River Ganga or its tributaries or active flood plain area of River
Ganga or its tributaries: Provided further that in case any such construction
has been completed, beforethe commencement of the Authority’s Order, in
the River Bank of River Ganga or its tributaries or active flood plain area of
River Ganga or its tributaries, the National Mission for Clean Ganga shall

review such constructions so as to examine as to whether such constructions ;™ =~
are causing interruption in the continuous flow of water or pollution in River-". .

Ganga or its tributaries, and if that be so, it shall cause for removing them

[
f T, ¢}
i
i

14) That under Section 55 of Authorities Order, 2016, functions and powéFs of'

District Ganga Committees (DGC) have been defined. Para (1) of it says that— N
Every District Ganga Committee shall discharge functions and exermse-ﬁt
powers for rejuvenation, protection, restoration and rehabilitation of River =~ =
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Ganga and its tributaries in each specified District as laid out in paragraph 6
& 7 as per the principles specified in paragraph 4.

15) That under paragraph 24 of the Authorities Order, 2016 provides the powers,
duties and functions of State Ganga Committees. Para (1) provides that Every
State Ganga Committee shall, subject to the provisions of the Act and rules
made or directions issued thereunder, have the power to take all such
measures, including those in paragraphs 6, 7 and 8 as it deems necessary or
expedient for effective abatement of pollution and conservation of the River
Ganga and for implementing decisions or directions of the National Ganga
Council and National Mission for Clean Ganga.

16) That vide letter dated 02.09.2024, the Réspondént no. 8 has submitted a
proposal to NMCG for post facto approval for the project, Bridge No. 111 as
per Para 6 (3) of Authority order. A copy of said letter is annexed as
Annexure-XI

17) That, itis humbly submitted that the above said proposal (Para 16) is proposed
to be considered and examined by the cell (Para11) in the ensuing meeting
scheduled to be held next month and it is submitted that the Hon’ble Tribunal

will be apprised accordingly in the matter.

i /
. w\;l:}, = DEPONENT
;{“ ! - o 7
VERIFICATION: G~
Verified at Delhi on -——-—---- that the contents of the-above affidavit are true and

correct to my knowledge based on official record and no part of it is false and

nothing material has been concealed therein.

DEPONENT
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Item No. 01 ‘ Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

I.A No. 261/2024 in
Original Application No. 611/2024

Bharatiya Kisan Union (Purwa) ' Applicant

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 03.07.2024

CORAM: HONBLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Aditya Singh, Adv.

ORDER

1. This original application was listed on 27.05.2024. Since no one
had appeared on that date for the applicant, therefore the case was

adjourned to 13.09.2024.

2. Applicant has filed I.A. No. 261/2024 seeking early hearing of
the OA. Submission of counsel for the applicant is that due to
inadvertence he could not see the cause list and could not appear in

the matter.

3. On due consideration I.A. No. 261/2024 is allowed and OA is

taken up today for hearing on admission.

4. In this original application, the applicant has raised a grievance
against the ongoing construction of Rail Bridge between Daraganj and

Jhunsi which is stated to be on the floodplain. Further grievance of the



applicant is that the bridge is being constructed in violation of the
provisions of River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016. Learned counsel for the applicant has placed

reliance upon clause 42 of the said order which reads as under:-

* (42) faag AFEel H qa eqHles - Yedw cafed e s afffewr, frer
T EReToT FIRfAET 3R T wieRer qur e Wit e A8 & defta
AT IE ST I FEHT FEIF AAT F g A W A 87 ¥ gIa HeAtaa
A W, A I I ALY F AT A weia axer R & @ e
Faeo I AR P qF FAGA TIod FAT Q| ATA-

(F) 79 T & I3 TIH AT & TAIE B GATAT T AT 0w a8 F 5T &
$TUSRUT & SISTSTeT &l YOIl

(@) 3 FE A A & qE W AT FHF A A 45 W G 3K wgrgw gg
AT det w1 faAior;

(?1) =et @ AT srerar B o Alser ae W R,

(&) =TeT T fwoT;

(8.) STel & HAE YAT [3Tei AT 0T & fore Tl sTeir Teaansit s sy
YT R FET IUAT SR FETS ATl FT DeTelRoT;
(a)%@mmmqﬁﬁmﬁmmmﬁﬁm@rﬁmm
ard;

(B) FI$ 3 FRFAT S B RamE 4 F Rewiat & Foda Buifa o oo §
3eg TS FTo I A garT fRAfafdse fmr o) ¢

5. Referring to the said clause he has submitted that for the
construction of the bridge over the River Ganga or its river bank or its
flood plain area the approval of the NMCG is required which has not
been obtained in the matter. In support of his submission he has also
placed reliance upon the communication dated 06.11.2023 (Page 84)
sent by the NMCG to the District Magistrate, Prayagraj raising
objection to the construction of the said bridge. Further submission of
counsel for the applicant is that in the course of construction of the
bridge the soil is being dumped in the river bed disturbing the ecology

of the river.

6. The OA raises substantial issue relating to compliance of

environmental norms.




7. Issue notice to the respondents. Applicant is directed to serve
the respondents and file affidavit of service atleast one week before the

next date of hearing.

8. List on 26.09.2024

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

July 3, 2024

[.LA No. 261/2024 in

Original Application No. 611/2024
AS
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Y STITY 10 FoR C1 LEAN GANG A "UHAR Pmnimx g ('};/F
w'§ vf; w}zy[ 5 DEPARTMENT OF NAMAMI GANGE & RURAL WATER SUPPLY €772

e tOPLOE NKO‘ {8, hCT(“)R7 GOMTINAGAR EXTENS] JON, LUCKNOW- )/()OIO /(
% x s s T Py
— - UTTAR PRADESH & ¢
o E-mail : a pd@smeg-up.org, wivw.sim CE-UpLOrg e
e . 3{ s g
—'“ s Reference No: L3 / Q5 /SMCG-U. e/ Q] A Date:-Rtay ° /2023
= Dy ‘
i et A ' -
i 7 -
e, Q; £ -
-‘ Divisional Railway Manager- Prayagraj }fg&* \W
P Nawab Yusuf Road %@ ¢ ‘@é;gﬂ
-' Civil Lines, Prayagraj 2 0
L Uttar Pradesh-211001 3 {){-* .
’ e
il Subject: Complaint by Bhartiya Kisan Union (Poorva) dated 05 April 2023 w.r.t construction of
- - Railway bridge over River Ganga helween Daraganj and ihusi in Prayagraj without
’ B consent/authorization of NMCG
-’
’ - References: (i) Complaint filed | by BKU-wide lotter reference fin. SMCG/01 dat ted 04/04/2023 and
- i 05/SMCG/01 dated 05/04/2023
- Pt (i) Letter issued hy NMCG Reference No, TE-12015/3/2023-0/0 ED (TECH) NMICG/909
SR dated 01.05.2023
@ ‘:‘) Dear Siv,
.‘ General Secretary, Bhartiya Kisan Union {Paorva) th through his above-referred letter
- i has pointed out the ongoing construction of a Railway bridge by M/s Rail Vikas Nigam
. 3 Limited through ITD Cementation India Limited over River Ganga between Daraganj and
-‘ i Jhusi in Prayagraj without consent/authorization of NMCG as 5 result of which the health of
"_ o River Ganges is negatively impacted with further reguest for takmg prudent legal action
.. e against the executing agency engaged for constructian of the railway bridge and others
- responsible for contravernion of the provision/s of the Authority Notification dated 07
. ; October 2016.
. g National Mission for Ciean Ganga has also taken cognizance of the issue and has
- G issued directions vide rf*fe“enca # & above o District Ganga Committee- Prayagraj and State
- Mission for Clean Ganga-Uttar Pradesh to mma?e necessary prudent action. You are
l 4 requested to submit a factual comprehensive ground report on the issie raised by M/s
" o~ Bhartiya Kisan Union and further, it is to be ensured that in case if the waste generated
l i during construction activity including Construction and Demolition Waste is ling/durnped
o
= along the Bank of the River and in the river bed, it is immediz dely ceared and safely
l = disposed of scientifically.
., -~ Annexures: As Above
.'_.,—\ e Yours sincerely
o e 2.
B ’:J w’j i / | y ) A J‘/\(’VM /’2/2/ /:)/r/.‘,
A AV A o . Bl Sin:
e N ™ / \) - {(PL BaMGr Singh)
S §os . N ) \/Jy b v ; .
o g M J Project Director/ Secretary Narnami
!- i) . Lt {/I‘ P\y\r 6% Gange and Rural Water Supply
b IRV L R
. + o ?< \f\) o g/’\'/} ,/Q \') ‘% “““ "
¥ (A/b \ 7 *"M) \
Lo, (“/Q e # i ‘4 )\/.jtv S e \ P \‘, ’ )
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Fage 1 0f 2~

Continued from page 3

CCtor information:

(i) PS5 to Principal Secretary, Namami Gange and Rural Water Supply Department, Goyp

{ii) Member Secretary, UPPCH, Lucknow

{iii}. CMD, Rall Vikas Nigarm Limited to submit a copy of Prior Environment Clearance angd
copy of Consent Lo Establish obtained from UPPCR along with its compliance report
and direct [TD Cementation India Uimited to cornply with the NMCG directions

issued vide letter reference No. TE-12015/3/2023-0/0 ED (TECH) NMCG/909 dated
01 05.2023

{iv} Chairman, District Ganga Committes/ District Magistrate- Prayagraj
(v Member Converer DGC/Divisional Farest Officer, Prayagraj
r”/“
//‘

Project Divector / Secretary Namami Gange and
Rural Water Supply Department
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ITD Cementation Indja Limited
2SI Ganga Bridge Project
S Jhusi Railway Station,
PR Sy District: Allahabad (UP) Pin: - 211019
Ref: Ganga Bridge/Jv-RVNL/OlB/é [ Date:17-11-2023
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___ & 3 Office of the Project Director,

B B e
ég jﬁm i o i%fdfﬁg / Ganga Bridge 111, (Jhusi - Daraganj)

{Near Jhusi Railway Stafion), Jhusi

L Rail Vikas Nigam Limited / _ Prayagraj, PIN-211019 (UP), India
s 2 e ¢ V.K. Agrawal/IRSE

S0 Xl b it kit RS . ¢ i
i W SR GM/Rail Vikas Nigam Limited

F.o

ff - ‘ = - \" ; Email: gmrvnipryj@gmail.com

/ v (A Govemment of india Entarprise) dycecvinay@gmail.com
M.No.:7458914011

RVNL/BSB/G/111/Corr./32/ "L Q 7 : Date: 01-03-2024

o (sRia AT o v aBif aam)
1. FEER REws (FEae)
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f Latitude: 14589378, Longitude: 2815111 ‘
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HElwayges/ MTTAY T Yoy
Regd office: Plot No. 25, (15! Floor), August KrantiBhawanBhikajiCama Place, New Delhi — 110066
Tel: +91 11 26738295/ 26738395/ 26738495, Fax: +91 11 261 82957, Website: www.rvnl.org f
Office of the Chief Project Manager - I: Old Kaveri School Complex, (Near Health Center), Western Township
DLW, Varanasi, PIN-221004 (UP), India Email: cpmrvnibsb@gmail.com |
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National Mission for Clean Ganga
RalP 202380 D NMCG-NATIONAL MISSION FOR CLEANGANCGA

No. Rd/1/2023-SMD NMCG

UsPRrETEsiafERE
ST ITET=Ter, STergeTers, st e eTomaTarorismr
TR

SN
IR, ASTEE,
Ao, sfdarde
Asfwel- 110002
f&eres- 07.12.2023
Office Memorandum

Subject: Constitution of Cell to consider proposals for grant of approval from the
National Mission for Clean Ganga (NMCG) under the River Ganga (Rejuvenation,
Profection and Management) Authorities Order, 2016

A%

The River Ganga (Rejuvenalion, Proteclion and Mznagement) Authorities Order,
2016[ herein afler referred to as Authority’s Order, 2016], issued in accordance to
lhe provisions of the Environmenl(Protection)Act, 1986, nolified vide S.0. 3187(E).
dated 7th October 2016, inter-alia provides to take measures for prevention, control
and abatemenl of environmental pollution in River Ganga and ils tributaries and
regulaling mallers connected therewith or incidental thereto:

2 That, amongst other, sub-paragraph (3)(4)(5) of paragraph 6 the Authority’s
Order, 2016 envisage, that no person shall construct any structure, whether
permanent or temporary for residential or commercial or industrial or any other
purposes, in the River Ganga, bank of River Ganga or its tributaries or active
flood plain area of River Ganga or its tributaries:

Provided thal in exceptional circumstances like natural calamities or religious
events at tradilional locations, temporary slructures can be raised afler prior
permission of the National Mission for Clean Ganga and further that in case any
such construction has been completed, before the commencement of the
Authority's Order, 2016 , in the River Bank of River Ganga or its {ributaries or
active flood plain area of River Ganga or its tributaries, the National Mission for
Clean Ganga shall review such constructions so as {o ascertain whether such
constructions are causing inlerruption in the conlinuous flow of water or pollution
in River Ganga or its tributaries, and to take remedial measures therefore;

3. That further it is provided in the aforesaid Authority's Order, 2016 that no person
shall do any acl or cary on any project or process or activity which,
notwilhstanding whether such act has been mentioned in the Authority's Order,
2016 or not, has the effect of causing pollution in the River Ganga.

4. That paragraph 42 of the Authority's order, 20186 further envisages prior approval
of the National Mission for Clean Ganga in the following maiters: -

a) engineered diversion and slorage of water in River Ganga without affecling
the flow of waler downstream of the River Ganga;

“
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Accordingly, a Cell in the NMCG is constilufed, to consider the proposals,
atlracling pamgravh G, 42 of the Aulhority's Order, 2016 er mni\e
recommendations for the granl of approval or otherwize by the competent

Authority. The Cell shall comprise of (he following:

a. Deputy Director General, NMCG

:6l Direclor or Additional Project Dirsclor, SPMG of concermed State
:'v‘:émber Secretary, Central Pollution Control Board

Chiel Engineer, Central Water Commission of the concerned Slale

. Execulive Direclor {Technical) - Member Secretary

In addition, Mr. Ishwer Singh, Consullant (Legal), NMCG

o

- F~‘~.0

Any other domain expert may also be nominated/associated, on case to case
:cided with the approval of DG, NMCG The Cell shall

asis, as may be de

scrutinize the proposal E‘)“nefiiﬁmﬂ‘iy and submil their recommendalion(s) (o the

DG, NMCG for approval or otherwise, as the casg may be.

This lssues wﬂh the approval of DG, NMCG.

{Arup Kumar Srivaslave

Executive Direclor (Technical), NMCG

. Deputy Direclor General, NMCG

Project Director, SPMG, Utlarakhand

Project Director, SMCG,Ullar Pradesh

. Project Direclor, SPMG, Bihar

Project Direcior, SPMG, Jharkhand

. Project Director, SPMG, Wes! Bengal

- Member Secretary, Central Pollution Conlrol Board

. Chitel Engineer, Central Waler Commission — UGBO, Lucknow / LGB0, Paing
T&BDBO, Kolkata / YBO, New Dethi / NBQ, Bhopal

‘) Sri rsllwcr Singh, Legal Expert, NMCG

Copy for kind information o: -
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Office of the Project Director,
Ganga Bridge 111, {Jhusi - Daraganj)

{Near Jhusi Railway Station), Jhusi

£/ Rail Vikas Nigam Limited / Prayagraj, PIN-211019 (UP). India
ff;’f - - - = 7 ST Ry V.K. Agrawal/IRSE

CPM/Rail Vikas Nigam Limited
Email: gmrvnipryj@gmail.com
dycecvinay@gmail.com

e

Clo Ery se M.N0.:7458914011
No: - RVNL/BSB/GB/TT1/Corr./37/4 5, = VA DRICG Date: - 02-09-2024
45 Dy o
R
Executive Director (Tech.) Date 4 AF e
National mission for clean Gnaga (? (/7/ly

Sub: - Regardiug post facto approval of Br no 111 as per section 6(3) of Authority order.

Ref: - (i) Minutes of the 2 meeting of the cell held on 30" April 2024 from 10.30 AM onwards at
NMCG dated 31/05/2024
(ii) Office memorandum of Ministry of environment & climate change dated 06.10.2024
(i) Railway board letter no. 2023/Proj. MUTP-I11/VR-DRD/1/4 New Delhi, Dated: -
13.10.2023

The proposal for post-facto appraval of the construction of Bridge No. 111, located between Daraganj and
Jhusi, was submitted through the NMCG online portal under application number NMCG2024 171 1446743
on 01.03.2024. As per Proposal 6 of the minutes of the meeting referenced in (i), the proposal was initially
processed under Section 472. However, the NMCG recommendation states that “Since the construction of
the bridge is already completed, it does not fall under the prior approval clause mentioned in Section 42
of the Aufliority Order. The project can be reviewed under Section 6(3), which permits the NMCG to
evaluate projects constiucted hefore 2016.7

Section 6(3) states: “fn case any such construction has been completed before the commencement of
this Order, in the riverbanik of the River Gangu or its triburaries or active flood plain areas of the River
Ganga or its irthutartes, the National Mission Jar Clean Gunga shall review such consiructions to examine
whether they arve causing an interrupfion in the comtimions flow af water or pollution in the River G wunga
or s tributaries, and if so, it shall mandate their removal, ”,

L. As per the railway letter referenced in (iii), railway projects are exempt from requiring Environmental

ta

td

Clearance (I'C) and Coastal Regulation Zone (CRZ) approval. as stipulated under Chapter-[V, Section 11 ot
the Railway Act, 1989.The officc memorandum of Ministry of envirouraent & climate change under
ref(ii) also may be referred. The section Section 11 of the Railway Act, 1989 states that: -

“Power of railway administrations to execute all necessary works.-Norwithstanding an ything contained in
any other law for the time being in force, hut subject to the provisions of this Act and the provisions of any
law for the acquisition of land for a public parpose or for companies, and subject also, in the case of a
non-Government reilway, to the provisious of any confruct between the non-Government railway and the
Central Government, a raitway administration may, Jorthe purposes of coustructing or maintuining
railway -

(@) make or construct in or upon, across, under or over any lands, or any streets, hills, valleys, roads,
railway, lranmways, or any rivers, canals, brooks, streams or other waters, or any drains, waler-pipes, gus-
pipes, oil-pipes, sewers, electric supply lines, or telegraph lines, such femporary or permanent inclined-
planes, bridges, tunnels, culverts, embankments, adequcts, bridges, roads, lines of rail, ways, passages,

conduits, drains, plers, curtings and fences, in-take wells, fube swells, dams, river fraining and protection
Works as it thinks proper”.

- The alorementioned work was initiaily sanctioned by the Railway Board as part of the rebuilding of [ZZAT
Bridge No. 111 in 2003-04 Pink Book of Indian Railway. The work was subsequently re-sanctioned in the
year 2015-2016 under Pink Book item no 49 due to the bridge's inability to support higher axle loads.

- The Indian Railway Bridge Manual generally divides a bridge into two parts: the substructure and the
superstructure. The substructure refers to the portion that bears the.load of the entire superstructure, along
with the traffic, and safely transmits it to the ground. This includes components such as the foundation, pier,

L /@

Regd office: Plot No. 25, (1stFloor), August KrantiBhawanBhikajiCama Place, New Delh ~440055

Tel: +91 11 26738295/ 26738395/ 26738495, Fax: +91 11 26182957, Website:-witi. vl org AN

Office of the Chiel Project Manager - I: Old Kaveri School Complex, (Near Health Center), Westem Township
DLW, Varanasi. PIN-221004 (UP). India Email: comrvnibsb@amail.com
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- Office of the Project Director,

il Q\H fém fﬁm o ¥ r Ganga Bridge 111, {Jhusi - Daraganj)
) V4 (Near Jhusi Railway Station). Jhusi

Limited / Prayagraj, PIN-211019 (UP), India

S V.K. Agrawal/IRSE
CPM/Rail Vikas Nigam Limited
Email: gmrvnipryj@gmail.com
dycecvinay@gmail.com
M.No0.:7458914011

and pier shaft. The superstructure represents the part of the bridge that directly carries the traffic load. such
as steel girders in this case.

4. The substructural work was completed before March 2023 except some minor work & The batching plant
used for casting the foundation and piers of the important bridge was located near Jhusi station (Altitude: -
59232916 m E & 2813114.66 m N) lar away [vom the riverbank, ensuring no disposal of waste into the river.
[nitially, the pollution control board granted approval for the installation of the batching plant from
20.04.2021 to 31.03.2023. which was larer extended from 23.06.2023 to 31.03.2024. Since the project was
completed within the approved tenure of the batching plant, no environmental violations occurred.

5. Forthe superstructural work. which consist of fabrication of girder, launching of girder. installation of bearing
& other miscellaneous work. To execute the same a fabrication yard was established near Jhusi station.
material was supplied from jhusi end for launching of girders. Most of launching was conducted by launching
crane which was assembied on the 1* span which did not contribute to any environmental pollution in the
River Ganga.

At present, the construction of Bridge No. 111 has been completed, except for some minor track linking
and miscellancous work. The project is required to be completed before December 2024 due to the prestigious
Kumbh Mela. It is important to mention that the double line work between Jhusi and Varanasi has already been
completed. After the completion of the work on this bridge, the doubling of the line between Jhusi and Prayagraj
will need to be completed. This will be highly beneficial for ground management during events like Kumbh
Mela, scheduled to take place from January 2025 to March 2025. This project was inaagurated by the
Houorable Prime Minister, and close monitoring is also being conducted by the PMO office.

in light of the above, approval of the proposal under Section 6(3) of the 2016 Order is kindly requested.

5y
//
V.IK Agrdwal e
Chief project Manager-I
RVNL

Copy to:

1. DM/Prayagraj for kind information and NA.
2. DRM/BSB for kind information and NA.

3. ED/NE/RVNL/BSB for kind information

Regd office: Plot No. 25, {1st Floor), August KrantiBhawanBhikajiCama Place, New Delhi — 110066
Tel: +91 11 26738295/ 26738395/ 26738495, Fax: +91 11 26182957, Website: www.rvnl.org
Office of the Chief Project Manager - I: Old Kaveri School Complex, (Near Health Center), Western Township
DLW. Varanasi, PIN-221004 (UP), India Email: comrvnlbsb@amail.com
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